FOURTH ADDENDUM TO FORM G
IN THE CORPORATE INSOLVENCY RESOLUTION PROCESS OF INDRAJIT POWER PRIVATE
LIMITED
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

This is Fourth Addendum to Form G published on April 12, 2025 and subsequent Addendums published
on April 29, 2025, May 06, 2025 and May 21, 2025 for extension of timelines.

The revised timelines shall be as follows

S.No. RELEVANT PARTICULARS
1._| Last date for receipt of expression of interest June 13, 2025
2. | Date of issue of provisional list of prospective resolution | June 17, 2025
applicants
3. | Last date for submission of objections to provisional list June 22, 2025

4. | Date of issue of final list of prospective resolution applicants June 24, 2025

5. | Date of issue of information memorandum. evaluation matrix | June 24, 2025
and request for resolution plans to prospective resolution

applicants
6. | Last date for submission of resolution plans July 24, 2025
7. | Process email id to submit Expression of Interest cirp.ippl1@gmail.com

Note: All other details not specifically amended by this publication shall remain same as per the Form G
dated April 12, 2025

For Indrajit Power Privat'éllii_mited

‘ Prakul Thadi

Resolution Professional of Indrajit Power Private Limited

IBBI Registration No. IBBI/IPA-002/IP-N01149/2021-2022/13806
AFA valid up to December 31, 2025

Flat No. 1405, J Block, Rainbow Vistas, Green Hills Road,
Moosapet, Hyderabad, Telangana, 500018

Date: June 09, 2025
Place: Hyderabad
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Al Bootcamp for Students
Make Your Child

W % W ok Rated 4.7

z GRADEB-12 « BSESSIONS » LIVEONLINE WORKSHOP =« STARTING 18" )ULY
3 WHAT YOUR CHILD WILL LEARN
ﬁ__ ® Learn 15+ Gen Al Tools from ® Receive 24+ Hours of Immersive,
E Industry Leaders in Al hands-on learning

_ = Build Stunning Websites - No * Create Impressive School Projects
& 3 Coding Required & Presentations
23
&3l « Generate Images, \ideos & Music * Master Storytelling & Public
M using Al Speaking with Al

g Your Child's Project Will be

i
&

WhatsApp: +91 85605 008

Website: https:/toi.in/qgC2vTh

SCANTO RES

Email: AlMasterclass@economictim
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‘Farmers’ interest will be
protected in talks with US’
|

New Delhi: India will prioritise
farmers’ interests while
assessing potential gains and
losses in the ongoing trade
negotiations with the US over
market access, Agriculture
Minister Shivraj Singh Chouhan
told PTI. “Our priority is to
protect the interest of our
farmers. India will not work
closing its eyes.,” assured
Chouhan. He was responding
to a query on how India would
safeguard farmers amid US
pressure for greater market
access for American
agricultural and horticultural
products.et

Rinfra to tap ¥5,000 cr
aircraft upgrade biz
L]

New Delhi: Reliance
Infrastructure will boost its
defence vertical through its
aircraft upgrade programmes,
235,000 crore opportunity
over the next 7-10 years,
sources said. According to a
company source, RInfra, along
with US-based Genesys, has
upgraded 55 Dornier-228
aircraft under a ¥350-crore
deal with HAL.pmi

Russia to drive India’s crude imports
in H2, but intensity may wane

MORE SUPPLIES. West Asia is also prepping to ship more cargoes, as voluntary production cuts are wound up

|
Rishi Ranjan Kala
New Delhi

A combination of discounts,
operational ease and geopol-
itical leeway is aiding Russia
retain its position as India’s
top crude oil supplier in the
second half of the current
financial year as it continues
to account for over one-third
of the cargoes procured by
the world’s third largest
importer.

However, India’s tradi-
tional suppliers in West Asia
are also prepping to ship
more cargoes, as more sup-
plies come online due to
gradual winding up of the
voluntary production cuts.

FACING PRESSURE

The volume will largely be
shaped by seasonal refinery
maintenance in India and the
growing competition for bar-
rels between Russia, West
Asia and the US, trade
sources said. However, Rus-
sian volumes could face pres-
sure in the coming months,

particularly post June, as
some refineries that were hit
by drone attacks may come
back online, thereby absorb-
ing additional barrels from
the market.

Sumit Ritolia, Kpler’s
Lead Research Analyst for
Refining & Modelling, em-
phasises that refining eco-
nomics and operational mar-
gins drive buying decisions.
Whether oil comes from
Russia, the US, or Gulf, if
economics align and logistics
are viable, Indian refiners
will seize the opportunity.

Ritolia pointed out that
Russia holds a significant pri-
cing advantage that is aiding
exports.

For instance, India’s im-
ports in June are on track to
reach 2 million barrels per
day (mbpd).

“Russia offers crude at
consistent discounts com-
pared to global benchmarks
like Brent and Dubai, and
even more so against Middle
Eastern grades on a landed-
cost basis.

This economic edge, com-

PRICE BREACH. A key driver has been the Urals grade, which,
though not deeply discounted, averaged around $50 per barrel
free on board in May, well below the $60 price cap imposed by
Western allies reuters

bined with operational ease
and geopolitical leeway, has
made Russian barrels an at-
tractive proposition for In-
dian refiners,” he explained.
A key driver has been the
Urals grade, which, though
not deeply discounted, aver-
aged around $50 per barrel
FOB (free on board) in May,
well below the $60 price cap
imposed by Western allies.
These favourable econom-

ics have not only improved
refinery gross margins but
also drawn in substantial
shipping capacity; over 20
tankers previously tied to
non-sanctioned trades were
repurposed for Urals deliv-
ery, boosting export flows,
Ritolia pointed out.

ONGOING SANCTIONS
“Despite ongoing sanctions,
lax enforcement has allowed

steady trade to continue.
Looking forward, Russian
crude is expected to main-
tain a 35-40 per cent share in
India’s crude mix, assuming
margins stay healthy, FOB
pricing remains competitive,
and sanctions remain loosely
applied,” he added. However,
modest headwinds are emer-
ging, Ritolia warned.

Kpler data indicate Rus-
sian refinery throughput
may rise by 100,000-300,000
bpd in the coming months,
potentially trimming avail-
able export volumes and
softening flows to India bey-
ond May.

A trade source said that
West Asia barrels will com-
pete to some extent with the
US WTI during the re-
mainder of the current cal-
endar year.

“Murban is currently
cheaper than WTI for Au-
gust. With the winding back
of production cuts, availabil-
ity will increase. We expect
Iraq and UAE to continue to
challenge American barrels,”
the source added.

Power evacuation issues, PPA delays hit FPTin energy sector: IEA

L]
Rishi Ranjan Kala
New Delhi

Issues such as delay in sign-
ing power purchase agree-
ments (PPAs) and stalled
power evacuation projects
impacted foreign portfolio
investment (FPI) in India’s
energy sector in the last two
years, said the International
Energy Agency (IEA).

The agency, in its latest re-
port, pointed out that a large
share of investment in In-
dia’s power generation capa-
city and transmission net-
works is met by domestic
sources.

However, foreign direct
investment (FDI) has been

growing steadily, reaching $5
billion in 2023 — nearly
double the pre-pandemic
levels. This is promoted in
part by rules permitting 100
per cent FDI across electri-
city generation sources (ex-
cept nuclear) and transmis-
sion infrastructure.

“However, FPI (invest-
ment into financial assets
such as stocks) in energy has
taken a hit in the past two
years due to macroeconomic
and sectoral factors, even as
the long-term trend has been
one of steady growth,” the
IEA opined.

SECTOR BOTTLENECKS
While India’s cost of capital
for grid-scale renewable en-

-

—————

ergy is one of the lowest
among its emerging market
and developing economy
counterparts, it is still 80 per
cent higher than in advanced
economies, IEA pointed out.

“These higher financing
costs affect the financial vi-
ability of projects, leading to
higher energy prices. Real

World’s largest container ship to
dock at Vizhinjam Port on Monday

Our Bureau
Mumbai

The newly inaugurated Vizh-
injam International Seaport
is set to see the world’s
largest container ship, MSC
IRINA, docking on Monday,
a statement by the Adani
group said.

The vessel, recognised as
the world’s largest container
ship with a capacity of 24,346
TEUs (twenty-foot equival-
ent units), will be berthed till
Tuesday.

The port is owned by the
Kerala government and op-
erated by the Adani group
under a a 40-year concession
agreement.

The MSC IRINA has a
length 0f 399.9 m and a width
of 61.3 m and is “four times
longer than a standard FIFA-
designated football field,”
said the statement. The ship

GIANT OF THE SEAS. MSC IRINA, the world’s largest

container vessel with a capacity to carry 24,346 TEUs, will call at

the Vizhinjam port on Monday

was designed specifically to
transport large volumes of
containers between Asia and
Europe.

FIRST TIME VISIT

This is the ship’s maiden visit
to a South Asian port, and ac-
cording to the statement,
highlights Vizhinjam’ s cap-
abilities in handling ultra-

large container vessels and
its strategic importance in
global shipping.

Other large ships that
have docked at the port in-
clude MSC Turkiye and MSC
Michel Cappellini.

The MSC IRINA sails un-
der the Liberian flag and is
engineered to stack contain-
ers up to 26 tiers high.

and perceived risks affect the
attractiveness of projects to
investors. These include
risks related to land acquisi-
tion, off-taker risk and risks
arising from the inadequacy
of transmission infrastruc-
ture, which has impeded 60
GW of renewable capacity in
India,” the agency explained.

Discoms’ inability to pay
generating companies fully
and on time is cited as a key
risk by investors. As of
March 2025, distribution
companies in India owed
over $9 billion in unpaid
dues. Discoms’ accumulated
losses in India stood at $75
billion in 2023, it said. Minis-
ter of New & Renewable En-
ergy (MNRE) Pralhad Joshi

is in talks with States to sign
PPAs as 40 GW of RE capacit-
iesare stuck.

According to a report by
the Institute for Energy Eco-
nomics and Financial Ana-
lysis (IEEFA) and JMK Re-
search & Analytics, delay in
expanding transmission ca-
pacity is one of the key issues
behind rising under-sub-
scription of RE, which is five
times higher in 2024 (8.5
GW) compared to 2023 cal-
endar year.

TENDERING WORKS DIP

Tendering activity declined
during the January-March
2025 period — both on a se-
quential and annual basis —
largely impacted by a backlog

Kitex Garments likely to
investin Andhra Pradesh

—
KV Kurmanath
Hyderabad

Kitex Garments, a Kerala-
based textile company, has
evinced interest in investing
in Andhra Pradesh, in Satya
Sai district, which is close to
the Bengaluru international
airport and Krishnapatnam
port.

Andhra Pradesh Hand-
looms and Textiles Minister
S Savitha, who visited the
company’s headquarters in
Kochi on Saturday, said the
company’s management
would soon meet Chief Min-
ister N Chandrababu Naidu
to discuss their investment
plans.

The Minister visited the
manufacturing facility and
interacted with employees.
The Minister said that the
‘double engine government’
in Andhra Pradesh has at-

tracted investments to the
tune of ¥9.70 lakh crore in
the last 10 months. She said
that the handloom sector
was being given high priority,
and anew Textiles Policy was
recently introduced to pro-
mote the sector.

In a statement, she said
the company can source raw
material from Kurnool dis-
trict. She said Kitex recently
announced huge invest-
ments in Telangana.

Kitex Garments Chairman
and Managing Director Sabu
M Jacob hit the national
headlines in 2021, when he
announced a ¥1,000-crore
investment at Warangal’s
Kakatiya Mega Textiles Park.

The then BRS Govern-
ment sent a chartered air-
craft to Kochi to bring Jacob
to Hyderabad after reading
reports of Sabu sulking over
the Kerala Government’s in-
different attitude.

of unsigned PPAs and power
sale agreements.

According to JMK Re-
search & Analytics, only nine
new tenders totalling 4.8 GW
were issued across solar,
wind, wind-solar hybrid, and
RE with storage segments in
Q1 2025, a 49 per cent de-
cline from Q4 2024 and an
882 per cent drop
year-on-year.

“Since 2023 through 2024,
over 40 GW of awarded RE
capacity has not secured any
off-takers. This delay has cre-
ated uncertainty among mar-
ket stakeholders and contin-

ues to affect tendering
activity and project
timelines across the sector,”
the agency added.

Solar body urges Centre
to extend transmission
charge waiver by a year

I
Suresh P lyengar
Mumbai

The National Solar Energy
Federation of India has writ-
ten to the Prime Minister’s
Office to safeguard the viab-
ility of several renewable en-
ergy projects at risk due to
delays beyond developers’
control.

The Federation urged the
government to extend the
waiver on the Inter-State
Transmission System (ISTS)
charges by one year till next
June for projects that have
achieved significant
progress.

The Federation stated
that the ISTS waiver an-
nounced by the Ministry of
Power has played a “pivotal
role in making renewable
power more competitive.”

But its delayed imple-
mentation by the Central
Electricity Regulatory Com-
mission in February 2023
has left many developers in
limbo.

ISTS charges are levied
for using the public trans-
mission infrastructure to
move electricity between
States. They are imposed to
cover the costs relating to
building and maintaining
transmission lines and other
infrastructure required for
interstate electricity trans-
fer.

Industry estimates that
renewable energy projects of
nearly %5 lakh crore would
be impacted if the waiver of
ISTS charges is not
extended.

MISSING DEADLINES
“Several RE developers
made early investments, se-
curing land, achieving finan-
cial closure and signing
definitive agreements based
on the original MoP notifica-
tion,” said the Federation.

However, due to the
nearly two-year lag in
CERC’s ratification and

other factors, some of the
projects are at risk of miss-
ing the commissioning dead-
line of June 30, making them

The Federation
stated that the
ISTS waiver has
played a pivotal
role in making
renewable power
more competitive,
but its delayed
implementation
has left many
developers in limbo

ineligible for the waiver.

The Federation flagged
multiple aspects, including
prolonged approvals under
Section 68(1) of the Electri-
city Act, delay in transmis-
sion planning and connectiv-
ity effectiveness and delayed
commissioning of critical
transmission infrastructure.

Many developers applied
for ISTS connectivity well
before June 2023, in line
with the ISTS waiver policy
timelines.

FINANCIAL CLOSURE
However, the effective dates
for granted connectivity are
being issued much later, of-
ten in 2026 or 2027, due to
delays in transmission sys-
tem planning and execution,
said the letter.

The Federation has pro-
posed a milestone-based eli-
gibility framework for the
waiver.

It has recommended that
projects that had applied for
transmission  connectivity
on or before June 30, 2023,
achieved financial closure,
acquired at least 50 per cent
of the land required for their
development, and placed or-
ders for wind turbine gener-
ators and inverters must be
considered for the purpose
of availing the ISTS waiver.

It has argued that the ap-
proach is consistent with
CERC’s regulations and re-
cent Ministry of Power noti-
fications granting waiver
flexibility to pumped storage
and battery storage projects.

‘RBI’s new gold loan guidelines
will help small-loan borrowers’

—
Our Bureau
Mumbai

RBI’s new “Lending Against
Gold and Silver Collateral
Directions, 2025” will signi-
ficantly benefit small-ticket
borrowers as it allows a max-
imum LTV (loan-to-value)
ratio of 85 per cent for loans
up to %2.5 lakh, according to
VPNandakumar, Managing
Director and CEO, Manap-
puram Finance Ltd (MFL).

The RBI has capped LTVs
at 85 per cent for loans up to
%2.5 lakh, 80 per cent for
loans between 2.5 and X5
lakh,and 75 per cent forloans
above X5 lakh. Currently,
LTV is capped at 75 per cent
forallgoldloans, irrespective
ofthesize.

GOLD LOANS
“These thresholds strike a

V P Nandakumar, MD & CEO,
Manappuram Finance Ltd

balance between borrower
access and systemic stability.
We are fully aligned with
these stipulations and will
implement them rigorously.
We believe this framework
will further bolster public
trust in gold loans as a reli-
able and responsible source

Idea is to build something that works for India’s diverse languages: Gnani.ai on LLMs

bl.interview

Sanjana B
Bengaluru

The IT Ministry has
shortlisted companies under
the IndiaAI Mission to build
large language models
(LLMs) that reflect the
country’s linguistic
diversity.

Ganesh Gopalan,
Co-Founder, and CEO of
Gnani.ai, one of the
shortlisted firms, highlights
the need for an indigenous
language model tailored to
India, explains how it differs
from global counterparts by
capturing the country’s
linguistic diversity,and
explores AT’s transformative
impact across key sectors.

Any recent progress or
milestones achieved by
Gnani AI?

In the past year, there has
been a greater adoption of AI
in the industry.

CcM
K

This demand is great news
for companies like us, which
have been deep tech com-
panies from birth.

Specific to the India AI
mission, we were selected
last Friday to build on the
voice-to-voice models.

We are building a founda-
tional model using new ar-
chitecture to help sort out
real-time conversations and
make them nearly instantan-
eous.

Typically, Al voice conver-
sations have problems with
latency and accuracy.

The emotional context is
also often lost.

When you have multiple
models, the error tends to
cascade across the models.

Our model fuses different
elements of the architecture
into a single architecture, al-
lowing the software com-
ponents to work closely to-
gether, thereby reducing
latency.

It also enables real-time
communication and tracks

the emotion behind it.

Usually, the architectures
built across the world are
speech-to-text systems, fol-
lowed by LLM, and text-to-
speech systems.

We are crunching many of
these modules together and
encoding the pitch, the emo-
tion, and the tone behind the
conversations. So, the an-
swer or output will depend
also on the emotions.

The indigenous
foundational model
seems to mirror efforts
in the US and China.
How will it differ from
its global counterparts?
We are building these mod-
els to handle India-specific
problems.

A global model might
work for English, and Hindi
to some extent, but typically
fails with other Indian lan-
guages, especially resource-
conscious languages like
something spoken in the
North East. The intention is

We are building a
foundational model
using new architecture
to help sort out
real-time conversations
and make them nearly
instantaneous.

GANESH GOPALAN,
Co-Founder, and CEO of Gnani.ai

/

A

to build something new and
something that works for In-
dia’s diverse languages and
dialects.

How can a
government-led project
like this boost India’s
global standing in AT?
Whether it is government or
enterprise services, Al will
be the oil on which things
run. For Al to run, you need
GPUs.
This

core resource,

without which you cannot
train Al, is largely unavail-
able in India; we have old or
sometimes unusable GPU
components. And the price is
prohibitive.

The government, how-
ever, will address the availab-
ility of GPUs and pricing.

What are some
potential use cases for
this model across
sectors? Will the model
be democratised —

open for broad access
and use?

Any sector involving real-
time voice conversations will
benefit from this.

For example, we did an in-
tervention in UP to solve ma-
ternal health issues.

The infant mortality rate
is a huge embarrassment for
the country. A theory that
came out is that access to in-
formation can help improve
the situation.

We built an autonomous
voice Al agent that spoke to
pregnant mothers in the
local dialects and reminded
them of vaccinations, among
other things. What we learnt
inspired this effort.

Itwas not only the inform-
ation provided, but the emo-
tions of the people speaking.

Other benefits are citizen
services and access to educa-
tion. Apart from the obvious
use cases in enterprise, any-
thing that requires real-time
conversations with ma-
chines will be impacted.This

model can be used by anyone
in the industry to solve their
specific problems. Voice
tends to be a natural form of
communication and all of us
gravitate towards that.

of credit,” Nandakumar said
inastatement. He noted that
these directions, which will
come into effect from April 1,
2026, aim at promoting
transparency, ethical prac-
tices, and prudential discip-
line while enhancing finan-
cialaccessforindividualsand
micro enterprises.

“The standardised assay-
ing process — mandating
borrower presence and use of
reference prices from the In-
dian Bullion and Jewellers
Association (IBJA) or SEBI-
regulated exchanges — will
foster uniformity across the
industry,”the MFL chiefsaid.

Under the new guidelines,
in the case of bullet repay-
ment loans, the RBI has
placedacap of 12 months.
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FOURTH ADDENDUM TO FORM G
IN THE CORPORATE INSOLVENCY RESOLUTION PROCESS OF

INDRAJIT POWER PRIVATE LIMITED
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

This is Fourth Addendum to Form G published on April 12, 2025 and subsequent
Addendums published on April 29, 2025, May 06, 2025 and May 21, 2025 for

extension of timelines.
The revised ti

shall be as foll

S.No. RELEVANT PARTICULARS

1. | Last date for receipt of expression of interest

June 13, 2025

2. | Date of issue of provisional list of prospective resolution

applicants

June 17, 2025

3. | Last date for submission of objections to provisional list

June 22, 2025

4. | Date of issue of final list of prospective resolution applicants

June 24, 2025

5. | Date of issue of information memorandum, evaluation matrix
and request for resolution plans to prospective resolution

applicants

June 24, 2025

6. | Last date for submission of resolution plans

July 24, 2025

7. | Process email id to submit Expression of Interest

cirp.ippl1@gmail.com

Note: All other details not specifically amended by this publication shall remain same

as perthe Form G dated April 12,2025

Resolution Professional of Indrajit Power Private Limited
IBBI Registration No. IBBI/IPA-002/1P-N01149/2021-2022/13806

Date: June 09, 2025
Place: Hyderabad

Flat No. 1405, J Block, Rainbow Vistas, Green Hills Road,
Moosapet, Hyderabad, Telangana, 500018

For Indrajit Power Private Limited
Prakul Thadi

AFA valid up to December 31, 2025
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